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M R . SPE A K E R  ; I do  not agree with 
this.

Thee Lok Sabha m et at Ten o f  the Clock

[ M r . S p e a k e r  in the Chair]

R E  : ST A T E M E N T  BY PR IM E  
M IN IST ER

M R . SPEA K E R  : The Prime M inister
will m ake a statem ent a t 12.30.
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10.01 hrs.

PA PER S L A ID  ON T H E  TABLE

C o r r e c t i o n  t o  r e p l y . C e n t r a l  

E x c i s e  ( S e v e n t e e n t h  A m e n d m e n t ) R u l e s , 

N o t i f i c a t i o n s , e t c .

T H E  M IN IST ER  O F  STA TE IN T H E  
M IN IST R Y  O F  F IN A N C E  (SH R I K. R. 
G A N E SH ) : 1 beg to  lay on the Table—

(1) A sta tem ent correcting  the reply
given on the 4th June, 1971 to  V  nsta rr - 
ed Q uestion N o. 1352 by Sarvashri
Jagan n ath rao  Joshi and  H ukam  C hand
K achw ai regarding Ind ian  C oins seized
from  a firm in K asganj (U .P .) together
with a  sta tem ent giving reasons for 
delay in correcting the reply.

(/) Statem ent

Part (a) o f U nstarred  Q uestion No. 
1352 tabled in the Lok Sabha on  4-6-1971 
by the H o n ’ble Sarvashri Jagannath rao  
Joshi and H ukam  C hand Kachw ai sought 
inform ation  on w hether Indian  coins 
weighing ab o u t 10 m aunds and equipm ent 
which is used fo r m elting them , were seized 
in a  raid carried ou t on a  firm in Kasganj, 
in U tta r  Pradesh in the fortn ight o f  May, 
1971. The answ er given to  this part o f the 
question was th a t “ The U .P. Police tnade a 
ra id  on  2-5-1971 a t the firm o f one L akhpat 
Rai o f  K asganj a n d se  ze b o u t 1000 Kg- 
o f  2P and 5P coins along with certa in  m elting 
equipm ents.”  The U .P. G overnm ent have 
since advised th a t the figure o f  1000 Kg. 
reported  earlier m ay be corrected as 152 
Kg. The m istake had occurred on account 
o f som e fau lt in the transm ission o f  the


